(c) the steps taken by Government on the basis of this performance appraisal

report ?

THE MINISTER OF STATE IN THE MINISTRY OF PLANMNING (SHRIV. NARAYANASAMY ):
(a) to (c) The Planning Commission has not made any performance appraisal in respect of
implementation in various social sector schemes by various States for the period April to July,
2010. However, Ministry of Statistics and Programme Implementation has prepared a Progress
Report for the period April-July, 2010 on implementation of Twenty Point Programme- 2006 in

various States.
Problems in identitying the features of children
3341. SHRI R.C. SINGH: Will the PRIME MINISTER be pleased to state:

(a) whether it is a fact that the Universal Identification Authority of India (UIDAI) is facing
problems in identifying the features of children as they have unstable biometric features till they

attain the age of 15 yvears;

(b) whether it is also a fact that iris too does not fully develop till 8 years of age;

and

(c) if so, in what manner the UIDAI is handling these challenges and issuing UIDs to

them?

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING (SHRI'Y. NARAYANASAMY):
(a) and (b) No, Sir. The Unigue Ildentification Authority of India (UIDAI} conducted a Proof of
Concept (PoC) study, wherein, biometric capture of children between 5 to 15 vears of age was
undertaken. The results of the exercise showed that biometrics of the children can be captured
as in the case of adults for both fingerprints and Iris. Further the minutiae/templates were
extracted from the captured biometrics and it was found that the children's biometrics is usable

for UID enrolment as well as authentication.

(c) UID of children below 5 vears will be alocated on the basis of demographic
information and facial photograph linked with the UID of their parents. These children will need to
provide their biometrics comprising ten fingers, iris and facial photograph, when they turn 5. All
children will need to update their biometrics once they turn 15. The instructions in the original

Aadhaar letter carry a note to this effect, whereever relevant.
People below poverty line in Jharkhand
3342. SHRI PARIMAL NATHWARNI: Wil the PRIME MINISTER be pleased to state:

(a) the number and percentage of people in both urban and rural areas, below poverty

line in Jharkhand;
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